| TEM NO. 121 REG STRAR COURT. 2 SECTION Xl I A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CIVIL APPEAL NO(s). 2333 OF 2007
BEFORE THE REG STRAR ASHOK MENON

THE SECRETARY, M N. OF DEFENCE & ORS. Appel I ant (s)
VERSUS
PRABHASH CHANDRA M RDHA Respondent ( s)

Dat e: 30/ 10/ 2009 This Appeal was called on for hearing today.

For Appellant(s) M's. Varuna Bhandari Gugnani, Adv.
Ms Anil Katiyar, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Counsel for the appellant has not filed statenment of
case. List the matter before the Hon bl e Judge in Chanber
for default.

(ASHOK MENON)
S Regi strar



